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*394. SHRI NIRANJAN VARMA: Will
the Minister of PLANNING/ ZTIaT ®aAT

be pleased to state:

(a) whether he made a statement recently
at Hyderabad to the effect that the Centre
would take steps to remove regional
imbalances; and

(b) if so, the facilities that are being
contemplated by the Central Government for
the bona fide residents of Madhya Pradesh for
their entry into the All India services keeping
in view the backwardness and poverty in
Madhya Pradesh?]
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MOHAN DHARIA): (a) In an inaugural

f [THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING/.
address at tne Workshop on "Balanced
Regional Development" at Hyderabad on the
12th September, 1971, the Minister stated that
to evolve specific policy measures so as to
prevent large disparities arising as among
classes and among regions in the process of
economic development, was one of the
requirements of social and political stability.
He further stated that in considering issues of
balanced growth, the Planning Commission
.takes due care of the need for preventing the
aforesaid disparities.

(b) Article 16 of the Constitution prohibits
discrimination in the matter of public
employment on grounds of place of birth or of
residence. In view of this, no such facilities are
contemplated.]

COMMISSION TO  REVIEW THE
TIONING OF PUBLIC SECTOR

*395. SHRI SITARAM JAIPURIA: Will

the Minister of PLANNING*

AT HEl be pleased to state:

(a) whether Government propose to set up
a high-powered Commission to review the
functioning of the Public Sector with particular
reference to go into the criteria adopted in
choosing locations for new units, inter-
relationship between the Public and Private
Sectors;

(b) if so, the details thereof; and

(c) the time by when the Commission is
likely to be set up and what will be its terms of
reference?

THE MINISTER OF STATE IN
MINISTRY OF PLANNING/

AINAT WATAG W TSW Wal (SHRI
MOHAN DHARIA): (a) to (c) It has been

decided to set up a Steering Group to
undertake a review of the
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